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PRESIDENT'S SECRETARIAT

(Office of the Military Secretary to the President, India)

New Delhi, the 4th December 1968

No. 24/AB/10(Pt-VI).~Shri A. K. Mukerjoo, is appointed
as a substantive and permanent Under Secretary, Office of the
Military Secretary to the President with effect from 6th August
1968, vice Shri V. Ramachaudran retired.

G. S. GILL, Maj. Gen.,
Military Secretary to the President

LOK SABHA SECRETARIAT

New Delhi-1, the 2nd December 1968
No. PF.638(5)/AN-I/GN-54/6S.—Shr\ R. P. Kaushik,

permanent Deputy Secretary, has been granted refused leave
for 100 days with effect from the 2nd December, 1968, the
date of his retirement from service.

AVTAR SINGH RIKHY, Dy. Secy.

New Delhi-1, the 3rd December 1968

No. F. 26/3/AN-I/GN-55/68.—Shri Trilok Nath Khanna,
permanent Committee Assistant, is appointed as Assistant
Committee Officer in an officiating capacity with effect from
the 2nd December, 1968, until further orders.

S. L. SHAKDHER, Secy.

MINISTRY OF LAW

(Department of Legal Affairs)

New Delhi, the 20th November 1968

No. F. 12(79)/68-Adm.I(LA).~The president is pleased
to appoint Shri H. C. Gupta, a member of the Haryana State
Civil Service (Judicial) and officiating Junior Law Officer,
Law Commission, Department of Legal Affairs, Ministry of
Law, to officiate as Assistant Legal Adviser in the said Law
Commission, Department of Legal Affairs, Ministry of Law,
for a period of three months with effect from the 16th Nov-
ember, 1968 to the 15th February, 1969.

The 6th December 1968

No. F. 3(73)/68-Adm.IH(LA).—1n exercise of the powers
conferred by Section 252 of the Income-tax Act, 1961 (43 of
1961) the President is pleased to appoint Shri V. Rajagopalan
as Jud'ciat Member, in the Income-tax Appellate Tribunal,
with effect from the forenoon of the 15th November, 1968,
and until further orders,

S. BALAKRISHNAN, Jt. Secy.

New Delhi, the 21st November 1968

No. 12(100)/68-Adm.I(LA).~The President is pleased to
appoint Shri V. N. Lokur, a permanent Grade III (Deputy
Legal Adviser) officer of the Central Legal Service in the
Branch Secretariat Department of the Legal Affairs, Ministry
of Law, at Bombay, to officiate as Additional Legal Advisor
(Grade II of the Central Legal Service) in the said Branch
Secretariat, with effect from the forenoon of 3rd October,
1968 and until further orders.

The 28.'ft November 1968

No. F. 12(l09)/68-Adm.I(LA).~The President is pleased
to appoint Shri P. H. Ramchandani, a permanent Assistant
Legal Advisor (Grade IV of the Central Legal Service) and
officiating Deputy Legal Adviser (Grade III of the Central
Legal Service) in the Department of Legal Affairs, Ministry
of Law, New Delhi to officiate as Additional EeVal Adviser
(Grade II of the Central Legal Service) in that Department
at New Delhi, for the period from the afternoon of 5th Octo-
ber, 1968 to the afternoon of the 3rd January, 1969.

S. BALAKRISHNAN, Jt. Secy. & Legal Adviser

MINISTRY OF HOME AFFAIRS

New Delhi-1, the 4th December 1968

No. 26/7/6&-AIS(lII).t~The President is pleased to con-
firm the following officers, appointed to Indian Police Service
on probation on the results of the Combined Competitive
Examination held in 1965 and allotted to the Cadre of Andhra
Pradesh in the Indian Police Service with effect from the
date shown against each :—•

1. Shri S. C. Dwivedi—5-7-1968.
2. Shri C. Anjaneya Reddy—11-7-1968.
3. Shri Janak Raj—H-7-1968.

No. 23/20/68-AIS(HI) —The Pres'dent is pleased to con-
firm Shri Dipak Chatterjce appointed to the I.A.S. on proba-
tion on the results of the Combined Competitive Examina-
tion held in 1965 and allotted to the Cadre of West Bengal
in the I.A.S, with effect from the 2nd July, 1968.

The 6th December 1968

No. 22/8/6$-AlS(irr).—The President is pleased to con-
firm the following officers, appointed to I.A.S. on probation
on the results of the Combined Competitive Examination held
in 1965 and allotted to the Cadre of Haryana in the I.A.S.
with effect from the date shown against each :—

1. Shii Deepak Das Gupta—3-7-1968.
2. Shri Lalit Mohan Goyal—16-8-1968.
3. Shri Partap Singh—19-8-1968.
4. Shri Ram Lakhan Sudhir—25-8-1968.

No. 21/10/68-AIS.ni.—The President is pleased to appoint
Shri G. A. Burge, a State Police Service Officer of Uttar Pra-
desh in the Indian Police Service Cadre of Uttar Pradesh on
probation against a vacancy in the senior post shown in item
3 of the Cadre Schedule with effect from the 22nd July, 1968.

The 1th December 1968

No. 3/4/6S-A1SJ-PARTII.—Under rule 6 of the Indian
Administrative Service (Recruitment) Rules, 1954, the Presi-
dent is pleased to appoint the following candidates who com-
peted successfully at the Combined Competitive Examination,,
1967. to the Indian Administrative Service on probation with
effect from the date shown against their name>. They are
allotted to the State Cadres shown against their names ;

Serial No,, Name, Date of appointment and Cadre of
Allotment

1. Shri Ramesh Chandra A. Jain—3-10-1968 (FN)—
Bihar.

2. Shri Sujogya Kumar Misra—3-10-1968 (FN)— Madhya
Pradesh.

3. Shri Hrushikesh Misra—14-10-1968 (FN)—Madhya
Pradesh.

4. Shri Laxmf Narain Meena—4-10-1968 (FN)—
Madhya Pradesh.

No. 24/11/66-ArS(Itr).—The President is pleased to con-
firm Shri R, S, Nimbalkar in the Indian Administrative Ser-
vice cadre of Gujarat a.cainst a vacancy in the senior post
shown in item 3 of the Cadre Schedule with effect from the
1st March, 1968.

The 9th December 1968

No. 21/lQ/68-AIS(IIl).—The President is pleased to
appoint the following State Police Service officers of Uttar
Pradesh in the Indian Police Service Cadre of Uttar Pradesh
in, substantive capacity against the vacancies in the senior
posts shown in item 3 of the Cadre Schedule with effect from
the date shown against each :—•

1. Shri Jagdish Prasad Bajpai—11-1-68.
2. Shri Jagdish Swarup—11-1-68,
3. Shri Jamuna Narain Awasthi—11-1-68.
4. Shri Ram Klshore Misra—9-7-68.
5. Shri Avtar Narain KauIr-r9-7-68.
6. Shri Jagdish Saran Tingal—22-7-68.
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The Uth December 1968

No. 23/20/68-^/5(7//).—The President is pleased to con-
firm Shri Jiban Rajan Saha, appointed to I.A.S. on probation
on the results of th© Combined Competitive Examination held
in 1965 and allotted to the Cadre of West Bengal in the I.A.S.
with effect from the 23rd August, 1968.

A, N. BATABYAL, Under Secy.

New Delht-1, the 5th December 1968

No. 153/l/68-/M./(fl).—The President is pleased to
appoint Shri G, Balasubramanyam, Stenographer, Grade II of
the C.S.S.S. Cadre of the Ministry of Home Affairs to offi-
ciate in Grade I of that Cadre for a further period from the
forenoon of 1st November, 1968 to the 13th December, 1968.

The 1th December 1968

Nv. 4/2/6U-Ad.I(A).—The President is pleased to appoint
the following permanent Section Officers of the Central Secre-
tariat Service cadre of the Ministry of Home Affairs to Grade
I of the Service for periods indicated against their names :—

Names and Periods
1. Shri O. P, Bansal—from 14-8-68 to 2-9-68.
2. Shri K. L. Rarnachandran—from 30-8-68 to 2-9-68.

The 9th December 1968

No, A/22/(,%-Ad.liA).—The President is pleased to ap-
point Shri M. K. Chaturvedi IAS as Deputy Director of
Training in the Ministry of Home Affairs with effect from the
forenoon of the 25th November, 1968 until further orders.

N. R. SUBRAMANYAN, Urider Secy.

New Delhi-1, the 5th December 1968

No. F. 4/36/67-CSX/)^-The President is pleased to
appoint the following permanent officers of Grade I of the
Central Secretariat Service, to the Selection Grade of the Ser-
vice in a substantive capacity with effect from the dates indi-
cated against each of them :—

1. Shri A. Rangaswami,
Controller of Finance,
Bharat Electronics Ltd,,
Bangalore 10-4-1966

2. Shri I. J. Broughton,
Assistant Director General,
State Farms. 20-4-1966

3. Shri A. N. Joshi,
Additional Financial Adviser,
Ministry of Finance
(Department of Expenditure). 1-5-1966

4. Shri S. Devanath,
Deputy Secretary,
Ministry of Defence. 1-5-1966

5. Shri D. P. Karnik,
Chief Director, Supply and
Purchase Organisation,
Department of Co-operation. 1-5-1966

6. Shri Prakash Narain,
Land and Development Officer,
Department of Works and Housing. 1-5-1966

7. Shri P. Gangulee,
Deputy Secretary,
Ministry of Education. 1-54966

8. Shri P. K. Samal,
Joint Secretary,
Ministry of Information
and Broadcasting. 1-5-1966

9. Shri K. N. Shonoy,
Deputy Secretary,
Department of Industrial
Development. 1-5-1966

10. Shri A. P. V. Krishnan,
Joint Secretary,
Ministry of Finance
(Department of Expenditure), 1-5-1966

11. Shri Harish Chandra,
Controller of Examinations,
Union Public Service Commission. 1-5-1966

12. Shri B. S. Dasarathy,
Deputy Director General (Admn.)
All India Radio. 1-5-1966

13. Shri K. Ranganathan,
Deputy Secretary,
Ministry of Transport and Shipping. 1-5-1966

14. Shri V. K. Menon,
Deputy Secretary,
Union Public Service Commission. 1-5-1966

15. Shri V. P. Sud,
Joint Secretary,
Department of Rehabilitation. 1-5-1966

16. Shri A. C. Banerjee,
Joint Secretary,
Ministry of Commerce. 1-5-1966

17. Shri J. M. Kitchlu,
Joint Secretary,
Planning Commission. 1-5-1966

18. Shri P. V. Gopalan,
Director of Relief Measures
and Refugees,
Government of Zambia. 1-5-1966

19. Shri S. S. Puri,
Director of Vigilance,
Department of Supply. 1-5-1966

20. Dr. A. S. Sharma,
Executive Director,
Minerals and Metals Corporation
of India Ltd.,
Ministry of Commerce, 1-5-1966

No. F. 4/24/68-CS(/).—The President is pleased to
point the following permanent Section Officers of the Central
tral Secretariat Service, to Grade I of the Service in a pro-
visionally substantive capacity in terms of F.R. 14(d), with
effect from the 3rd September, 1967.

1. Shrimati S, Kaur,
Under Secretary,
Planning Commission.

2. Shri S. S. N. Kao,

Ministry of Finance (Department of Expenditure).
No, F. 4/24/68-C5(7).—The President is pleased to ap-

point the following permanent Section Officers of the Central
Secretariat Service to Grade I of the Service in a substantive
capacity with effect from the dates indicated against them :—

1. Shri S. K. Sanyal,
Ministry of Education. 7-2-1966

2. Shri Ram Sahay,
Department of Mines and Metals. 15-2-1966

3. Shri P. B. Saharya,
Department of Company Affairs. 10-4-1966

4. Shri A. M. K. Swamy,
Planning Commission. 15-4-1966

5. Shri Ajit Singh,
Ministry of Defence. 16-4-1966

6. Shri D. P. Chopra,
Ministry of Works, Housing
and Supply, 20-4-1966

7. Shri A. P. Mathur,
Ministry of Health and Family
Planning. 1-5-1966

8. Shri K, C. Saligal,
Union Public Service Commission. 1-5-1966

9. Shri Satish Bansi Lai,
Department of Food. 1-5-1966

10. Shri T. S. Swaminathan,
Ministry of Education. 1-5-1966
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11. Shri S. Subramanian,
Ministry of Finance (Defence). 1-5-1966

12. Shri M. D. Sharma,
Ministry of Finance (Department
of Revenue and Insurance). 1-5-1966

13. Shri S. P. Jain,
Ministry of Education. 1-5-1966

14. Shri K. N. R. Pillai,
Ministry of Commerce. 1-5-1966

15. Shri T. S. Anantakrishnan,
Cabinet Sectt. (Deptt.
of Cabinet Affairs.) 1-5-1966

16. Shri K. S. Luthra,
Ministry of Commerce. 1-5-1966

17. Shri K. C. Gupta
Department of Health and
Urban Development. 1-5-1966

18. Shri P. C. Mathur,
Department of Mines and Metals, 1-5-1966

19. Shri S. S. Ayyangar,
Department of Industrial
Development. 1-5-1966

20. Shri Hargundas,
Department of Industrial
Development. 1-5-1966

21. Shri R. S. Mittal,
Ministry of Finance (Deptt,
of Economic Affairs). 1-5-1966

22. Shri Santokh Singh,
Department of Agriculture. 1-5-1966

23. Shri S. N. Tulsiani,
Department of Agriculture. 1-5-1966

24. Shri J. P. Vaish,
Cabinet Secretariat,
(Department of Statistics). 1-5-1966

25. Shri J. D. Jain,
Ministry of Information and
Broadcasting. 3-6-1966

26. Shri D. N. Tewari,
Ministry of Education, 19-7-1966

27. Shri Gian Chand,
Ministry of Defence. 8-8-1966

28. Shri R. Murthi,
Department of Health and
Urban Development. 24-8-1966

29. Shri P. S. Parsuratn,
Ministry of Finance (Deptt.
of Expenditure). 15-9-1966

30. Shri C. P. K. Erady,
Finance Secretary, Govt,
of Tripura. 11-10-1966

31. Shri K. L. Tuli,
Department of industrial
Development. 20-10-1966

32. Shri G. D. Bahri,
Deputy Commissioner, Municipal
Corporation of Delhi. 15-11-1966

33. Shri A, C. Appaji Rao,
Ministry of Finance (Department
of Expenditure), 28-11-1966

34. Shrimati K. Chattenec,
Department of Agriculture. 12-12-1966

35. Shri K. N. Bhanot,
Ministry of Commerce. 15-12-1966

36. Shri P. S, Kanwal,
Financial Adviser
New Delhi Municipal Committee. 8-1-1967

37. Shri R. N. Dc,
Ministry of Defence. 9-1-1967

38. Shri K. P. Rabindranathan,
Ministry of Defence Production. .11-1-1967

39. Shri B. S. Singhal,
Ministry of Finance. 18-1-1967

40. Shri Basheshar Nath,
Ministry of Health, Urban
Development and Family
Planning. 31-I-1967

41. Shri B. Krishnamurthy,
Ministry of Commerce. 1-2-1967

42. Shri G. Jagannathan,
Department of Labour and
Employment. 5-2-1967

43. Shri K. C. Sodhia,
Ministry of Finance (Department
of Economic Affairs), 7-2-1967

44. Shri A. T. Govindarajan,
Department of Administrative
Reforms,
Ministry of Home Affairs. 19-2-1967

45. Shri N. Rangarajan,
Ministry of Defence. 2-3-1967

46. Shri H. L. Kapur,
Union Public Service Commission. 31-3-1967

47. Shri K. S. Ahluwalia,
Ministry of Education. 1-5-1967

48. Shri M. K. Banerjee,
Department of Company Affairs. 1-5-1967

49. Shri K. B. Thiagarajan,
Department of Food. 1-5-1967

50. Shri D. R. Mittal,
Ministry of Defence. 1-5-1967

51. Shri N. Viswanathan,
Ministry of Works, Housing
and Supply. 1-5-1967

52. Shri R. R. Rao,
Ministry of Petroleum and
Chemicals. 1-5-1967

53. Shri R. M. L. Vaish,
Department of Agriculture. 1-5-1967

54. Shri N. P. Gupta,
Ministry of Finance. 1-5-1967

55. Shri Shahzad Rai,
Ministry of Finance. 1-5-1967

56. Shri M, M. Hussain,
Department of Social Welfare. 1-5-1967

57. Shri G, L. Malhotra,
Ministry of Transport and
Shipping. 1-5-1967

58. Shri Gurbaksh Singh Bawa,
Ministry of Works, Housing and
Supply. 1-5-1967

59. Shri Shri Bhagwan,
Ministry of Information and
Broadcasting. 1-5-1967

60. Shri P. S. Saxena,
Ministry of Finance (Department
of Expenditure), 1-5-1967

61. Shri N. L. Gupta,
Department of Agriculture, 1-5-1967

62. Shri S, Jagannadhan,
Department of Communications. 3-5-1967

63. Shri P. Rajaratnam,
Ministry of Works, Housing
and Supply. 10-5-1967

64. Shri Daya Shankar,
Ministry of Irrigation and
Power. 19-5-1967

65. Shri Triyogi Naruin,
Ministry of Education. 20-5-1967
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66. Shri R. B. Gupta,
Ministry of Finance
(Department of Expenditure). 2-7-1967

67. Shri N. H. Joshi,
Ministry of Works, Housing
and Supply. 12-7-1967

68. Shri M. Viraraghavan,
Ministry of Commerce. 15-7-1967

69. Shri O. V. Raju,
Department of Communications. 20-7-1967

70. Shri B. N. Mitra,
Department of Rehabilitation. 22-7-1967

71. Shri S. Jagannarayanan,
Ministry of Finance (Department
of Expenditure). 1-8-1967.

No. F. 4/34/68-CS(/).—The President is pleased to appoint
Shri M. K. Bhate, a permanent Section Officer of the Central
Secretariat Service (of the cadre of Ministry of Transport &
Shipping), to officiate in Grade I of the Service with effect
from 23rd October, 1968, until further orders.

The 1th December 1968

No. If. 4/78/68-C5(l).—The President hereby accepts the
resignation of Shrl V. S. Bhatnagar a permanent Grade T
officer of the Central Secretariat Service, with effect from the
1st November, 1968.

The 9th December 1968

No, 15/13/68-GS(J)—The services of Shri C. L. Arya, an
officer of the grade of section officer of the Central Secre-
tariat Service (cadre of Information and Broadcasting) are
placed temporarily at the disposal of Government of Uttar
Pradesh for executive training with effect from 1-11-68.

M. K. VASUDEVAN, Under Secy.

New Delhi-l, the 6th December 1968

No. 7/9/t>8-AIS(lV).—The President is pleased to con-
firm the following officers in the Indian Forest Service Cadre
of Rajasthan with effect from the 1st October 1967 :—

1. Shri G. K, Bora.
2. Shri Nandan Bhargava.
3. Shri Mahendra Prakash.
4. Shri K. K. Gupta.
5. Shri Atar Singh,
6. Shri C. M. Mathur.
7. Shri Bharat Singh.
8. Shri K. K. Kotia.
9. Shri D. D. Arya.

10. Shri Harish Chandra Gupta.
11. Shri N. K. Khullar.
12. Shri K. B. L. Mathur.
13. Shri S. K. Verm a.
14. Shri A. L. Sankhla.
15. Shri G. N. Pillai.
16. Shri C. D. Lodha.
17. Shri V. S. Saxena.
18. Sbri V. D. Sharma.
19. Shri J. P. Kapoor.
20. Shri V. D. Mathur.
21. Shri A. B. Mathur.

The IQth December 1968

No. 7/4/68-AlS(IV).—lh<s President is pleased to confirm
Shri U. R. Mavinkuivc in the Indian Forest Service Cadre of
Maharashtra with effect from 1st October, 1967.

M. R. BHARDWAT, Under Secy,

New Delhi-l, (he 9th December 1968

No. 5/9/67-P.///.—The President in pleased to appoint
S/Shri P. P. Bhatnagar and Trilochan Das to officiate as
Foreign Language Examiners in the Intelligence Bureau New
Delhi with effect from the forenoon of the 3rd October, 1968
and until further orders.

2. Consequent on their appointment as Foreign Language
Examiner in the Intelligence Bureau, S/Shri P. P. Bhatnagar
and Trilochan D M relinquished the charge of their respective
post of Assistant Foreign Language Examiner in the Intelli-
gence Bureau New Delhi on the forenoon of the 3rd October,
1968.

No. 5/9/67-P.//J.~The President is ploased to appoint Shri
M, N. Sharma to officiate to the post of Foreign Language
Examiner in the Intelligence Bureau at Mysore with effect
from the forenoon of the 3rd October, 1968 and until further
orders.

2. Consequent on his appointment as Foreign Language
Examiner, Shri M. N. Sharma relinquished the charge of the
post of the Assistant Foreign Language Examiner hi the Intelli-
gence Bureau, Mysore on the forenoon of the 3rd October,
1968.

No. 4/7/68-P.///.—The President is pleased to appoint
Shri T. P. Sundara Rajan, an I.P.S. Officer of West Bengal
Cadre, to the post of Joint Assistant Director in the Intelli-
gence Bureau, New Delhi with effect from the forenoon of
the 25th November, 1968 and until further orders.

The 10th December 1968

No. 6/20/68-PJ//,—1. Consequent on his attaining the age
of superannuation, Shri J. W. Dewasahayam a deputationist
from Madras Police relinquished the charge of the post of
Joint Assistant Director in the Intelligence Bureau New Delhi
on the forenoon of the 27th October 1968.

2. The President is pleased to re-employ Shri J. W. Deva-
sahayam as Joint Assistant Director for a period of one year
with effect from the forenoon of the 27th October 1968.

P. B. RAJAGOPALAN, Under Secy.

New Delhi-l, the dth December 1968

No. 15/15/68-Z>ff(S).—Shri Sia Ram Arya, I.A.S. (UT)
cadre, relinquished charge of the Office of Magistrate, 1st
Class, Delhi, in the afternoon of 26th October, 1968, and his
services are placed at the disposal of North East Frontier
Agency.

R. C. IAIN, Dy. Secy.

New Delhi-ii, the 9th December 1968

(1)
No. 7/2/68-PJ/.—Shri K. Mayan, consequent on his trans-

fer, handed over charge of the post of Deputy Superinten-
dent of Police (Company Commander/Quarter MasterJ 1st
Battalion, Central Reserve Police, Neemuch on the forenoon
of 28th July, 1968 and took over in the same capacity in
Recruits Training Centre, Central Reserve Police Barwaha on
the afternoon of 10th August, 1968.

(2)
Shri G. S. Bhaskaran, consequent on his transfer, handed

over charge of the post of_ Deputy Superintendent of Police
(Company Commander/Quarter Master) 7th Battalion Cen-
tral Reserve Police Rampur on the afternoon of 20th Septem-
ber, 1968 and took over in the same capacity in 24th Batta-
lion, Central Reserve Police Delhi on the forenoon of 3rd
October. 1%8.

(3)
Shri K. M. Shinde, consequent on his transfer handed over

charge of the post of Deputy Superintendent of Police (Com-
pany Commander/Quarter Master) 27th Battalion, Central
Reserve Police, Marivani on the afternoon of 13 th September,
1968 and took over in the same capacity in 34th Battalion
Central Reserve Police, Neemuch on the forenoon of 30th
September, 1968,
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No. 7/13/6%-P.U.—Dr. S. K. Chakrabarty, consequent on
his transfer, handed over charge of ihe post of Junior Medical
Officer (GDO Gr, II), 16th Battalion, Central Reserve Police
Kishangarh on the forenoon of 11th October, 1968 and took
over in the same capacity in Group Centre, Central Reserve
Police, Kishangarh on the forenoon of same day.

No. 7/48/68-P-/f.—In exercise of the powers conferred by
section 4(1) ot the Central Reserve Police Force Act, 1949
(66 of 1949), the Central Government hereby appoints to
the Central Reserve Police Ex-Li. Col. B. D. Malhautra as
Commandant with effect from the forenoon of the 9th Novem-
ber, 1968 until further orders.

He is posted to the 25th Battalion, Central Reserve Police,
Jadhavpur (Calcutta).

No. F. 7/219/68-P.//.—Shri E. H. M, David, consequent on
his transfer, relinquished charge of the post of Deputy Ins-
pector General, Central Reserve Police, Neemuch, with effect
lrom the forenoon of the 13th September, 1968 and assumed
charge of tho post of Deputy Inspector General, Central
Reserve Police, Durgapur, with effect from the forenoon of
the 24th September, 1968.

The lOth December 1968

No, 7/2/68-P.//.—Shri L. R. Shinde consequent on his re-
version to the parent State Gujarat relinquished charge of tho
post of Deputy Superintendent of Police (Company Comman-
der) 30th Battalion, Central Reserve Police in detachment at
Basar via Along (N.E.F.A.) on the afternoon of the 31st
August, 1968.

No. 7/2/68-P.//.—Shri S. B. Singh consequent on his
transfer, handed over charge of the post of Deputy Superin-
tendent of Police (Company Order) 1st Battalion, Central
Reserve Police Posaithorong on the forenoon of the 22nd
April 1968 and took over as Deputy Superintendent of Police
(Liaison Officer) in the- same Battalion on the same date.

No. 7/2/68-P.//.—-fo-ECO Captain Y. N. Koshyap, on his
re-appointment, took over charge of the post of Deputy
Superintendent of Police (Company Commander) 22nd Bat-
talion. Central Reserve Police C/O 56" A.P.O. on the after-
noon of 29th October, 1968.

No. 7/2/68-P.//.—Shri M. N. Changappa, consequent on
his reversion to tho parent State Mysore relinquished charge
of the post of Deputy Superintendent of Police (Company
Commander) 29th Battalion, Central Reserve Police, Ajmer
at Dctt. Khonsa on the afternoon of tho 5th August, 1968.

No. 7/17/68-P.//.—Shri Hari Singh, on his reversion to
parent State, handed over charge of the post of Deputy Super-
intendent of Police (Company Commander), 20th Battalion,
Central Reserve Police C/O 56 APO on the afternoon of 3rd
August, 1968.

No. 7/22/68-P.//.I—Shri J. Y. Bhosale, consequent on his
reversion to parent State handed over charge of the post of
Deputy Superintendent of Police (Company Commander/
Quarter Master) 26th Battalion, Central Reserve Police,
Hyderabad on the afternoon of 10th August, 19"68.

No. 7/110/68-P.//.-—In exercise of the powers conferred
by section 4(1) of the Central Reserve Police Force Act, 1949
(66 of 1949), the Central Government hereby appoints to the
Central Reserve Police Shri P. S. Tanwar as Company Officer
to function as Company Commander/Quarter Master with
effect from the afternoon of the 10th August, 1968, until fur-
ther orders.

He is posted to the 26th Battalion, Central Reserve Police
on Detachment, C/o 99 A.P.O.

No. 7/127m-P.II.—Shri K. V. Velayadhan Nair, conse-
quent on his reversion to the parent State Madras, relinquished
charge of the post of Deputy Superintendent of Police (Com-
pany Commander), 42nd Battalion Central Reserve Police,
Tiruchy on the forenoon of the 19th September, 1968.

No. 7/127/68-P.II.—Shri C. T, Sahadevan, consequent on
his reversion to the parent State Madras, relinquished charge
of the post of Deputy Superintendent of Police (Company
Commander) 42nd Battalion, Central Reserve Police, Tirichi-
repally on the afternoon of the 8th November, 1968.

No. 7/218/68-P. //—In exercise of the powers conferred by
section 4(1) of the Central Reserve Police Force Act, 1949
(66 of 1949), the Central Government hereby appoints to the
Central Reserve Police the following persons as Company
Officers to function as Company Commanders/Quarter Masters
with effect from the dates shown against each until further or-
ders : ~

They are posted to the Battalions shown against their names.

S.No.

1.

2.

Name of the Officer

Shri M.P. Jakhmola.

Shri B.S. Yadav

Date on which
reported

9 th August
1968

(Afternoon)

31st August,
1968

(Afternoon)

Battalion to
which posted.

8th Batallion,
Central Re-
serve Po-
lice, Rampur,

30th Battalion,
Central Re-
serve Police
Basar Via

Along (NEFA)

No. 7/226/68-/*./.—In exercise of the powers conferred
by section 4(1) of the Central Reserve Police Force Act,
1949 (66 of 1949), the Central Government hereby appoints
to the Central Reserve Police Ex-Major T.C. Rampal as
Assistant Commandant to function as Assistant Commandant
second in Command with effect from the afternoon of the
26th November, 1968 until further orders.

He is posted to the 39th Battalion, Central Reserve Police,
Silchar (Assam).

The Uth December 1968
I

No. F. 7/195/68-P.//.—The President is pleased to appoint
Shri J, P. Kulshresfha, I.P.S. as Commandant, 46fh Battalion,
Central Reserve Police, Detachment at bilchur hi a temporary
capacity with effect from the forenoon of the 1st September,
1968. until further orders.

II
The President is pleased to appoint Shri R, P. Dubey as

Assistant Commandant, 46th Battalion, Central Reserve
Police. Detachment at Silchar in a temporary capacity with
effect from the forenoon of the 1st September, 1968, until
further orders.

T. P. ISSAR, Dy. Secy.

New Delhi, the 5th December 1968

No. 15/6/68'JudI.UI.—-In exercise of the powers conferred
by Clause (1) of Article 224 of the Constitution, the President
is pleased to appoint Shri Jayantilal Mayachand Sheth, B.Sc,
LL.B., and Shri Vrajlal Ratilal Shah, B.Sc., LL.B., to be
Additional Judges of the High Court of Gujarat for a period
of two years each with effect from the 16th January 1969.

The 9th December 1968

No. 18/20/68-/«df.///.—Tho President is pleased to grant
leave to Shri Justice C. A. Vaidialingam, Judge of tho
Supreme Court of India, on full allowances for 9 days from
8th November, 1968 to 16th November, 1968, with permis-
sion to suffix Sunday, the 17th November, 1968.

On return from leave Shri Justice C. A. Vaidialingam re-
sumed charge of his office as Judge of the Supreme Court of
India on the forenoon of 18th November, 1968.

V. KUMAR, Jt. Secy.

MINISTRY OF EXTERNAL AFFAIRS

New Delhi, the 11th November 1968

No. 460(34)Z>.////68.—On tho 4th November 1968", the
President received His Excellency Mr, Issa Abdul Rahman,
Al-Issa, who presented his Letter of Credence as Ambassa-
dor Extraordinary and Plenipotentiary of the State of Kuwait
to India.
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The 3(Wi November 1968

No. 460(37)/DIII/6%.—On the 13th November, 1968, the
President received His Excellency Mr. Mohammad fieza Amir
Teymour, who presented his Letter of Credence as Ambassa-
dor Extraordinary and Plenipotentiary of Iran to India.

B. S, PURI, Attache (PT III)

New Delhi, the 30f/i November 1968

No. 73/PS/68,—Consequent on his attainment of the age
of superannuation, Shri D. R. Sachdeva, a permanent Officer
of the Integrated Grade II and III of the General Cadro of
the IFS (B) relinquished charge of the post of Coherence
Secretary in the I.C.S.C., Vietiane (Laos) on the afternoon
of the 12ht November, 1968.

RAMESHWAR SINGH, Under Secy.

New Delhi, the 3rd December 1968

No. 230-P27/768.—The President of India is pleased to
recognise the appointment of Mr. Arturo S. Macias as Consul
of the United States of America at New Delhi with effect
from the 21st August, 1968.

No. 231-P777/68.—The President of India is pleased to
recognise the appointment of Mr. LcrOy Makepeace as Consul
of the United States of America at Madras with effect from

1 the 19th October, 1968.

The 4th December 1968

No. 234-Pr;//68.—The President of India is pleased to
confirm the provisional recognition of the appointment of Mr.
Tom A. Noonan as Consul of the United States of America
at Bombay announced in the Ministry of External Affairs
Notification No. 176-PTII/68 dated the 13th September, 1968.

No. 235-P77//68.—The President of India is pleased to
confirm the provisional recognition of the appointment of
Mr. Howard P. Hart as Vice Consul of the United States of
America at Calcutta announced in the Ministry of External
Affairs Notification No. 198-PTII/68 dated the 25th Septem-
ber, 1968.

No. 237-P77//68.—The President of India is pleased to
confirm the provisional recognition of the appointment of
Mr. Richard T. Davies as Consul General of the United
States of America at Calcutta announced in the Ministry of
External Affairs Notification No. 160-PTII/68 dated the 12th
August, 1968.

No. 238-P77//68.—The President of India is pleased to
confirm the provisional recognition of the appointment of Mr.
Edward J. Maguire, Jr. as Consul of the United .States of
America at Calcutta announced in the Ministry of 'External
Affairs Notification No. 199-PTII/68 dated the 25th Septem-
ber, 1968.

The 6th December 1968

No. 241-P77J/68 —The President of India is pleased to
recognise provisionally the appointment of Mr, Terry L.
Le'tzcll as Vice Consul of the United States of America at
Bombay with effect from the 2nd November, 1968.

B. A. RAJAGOPALAN, Dy. Chief of Protocol

New Delhi, the- 7th December 1968

No. 76/PE/68.—The President is pleased to confirm
Shri Madan M°han in the post of Deputy Comptroller in the
Government Hospitality Organisation, Ministry of External
Affairs with effect from 1-4-1966 (F.N.).

No. 77/PE/68.^Shri P. K. Kartha has been appointed to
officiate as Assistant Legal Adviser in the L & T Divi-
sion of the Ministry of External Affairs with effect from 17th
February, 1966 on regular basis.

N. N. GUPTA, Under Secy.

MINISTRY OF FINANCE

(Department of Revenue and Insurance)

HINDQUARTERS ESTABLISHMENT

Weir Delhi, the 29th November 1968

No. 86.—The President is pleased to appoint Shri b. L.
Jain, a permanent Assistant of the Central Secretariat Service
cadre of the Ministry of Finance, to officiate in the Section
Officer's grade of the service in the Department of Revenue
and Insurance for the period from 4th November, 1968 to
7th December, 1968 vice Shri R. K. Roy Choudhery, Section
Officer, proceeded on leave.

The 'ird December 1968

No. 87.—The Government of India regret to notify the
death of Shri K. Radhakrishnan, an officiating Section Offi-
cer in the Ministry of Finance (Department of Revenue and
Insurance) on the 16th November, 1968.

SAROOP SINGH, Under Secy.

CUSTOMS AND CENTRAL EXCISE ESTABLISHMUNT

New Delhi, the 28<h November 1968

iVo. 8IT—On return from leave. Shri C. T. A. Pillai
assumed charge of the office of the Collector of Customs, Cal-
cutta with effect from the 23rd October, 1968 (F.N.).

The 30th November 1968

No. 79.—Shri A. B. S. Rao, Superintendent of Central
Excise Class II, has been appointed to officiate as Superinten-
dent of Central Excise Class I in the Central Excise Coljec-
torate Bombay with effect from the 1st November, 1968
(F.N.) and until further orders.

No. 80.—On the results of the I.A.S. etc. Examination 1967
the following candidates have been appointed as Probationers in
the Indian Customs and Central Excise Service, Class I with
effect from the date shown against each :

SI. Name of the
No. Officer

S/Shri
1. Jajiat Narain

Nigam
2. Gurjit Singh

Maingi.
3, Roop Chand

Verma.
4, Shiv Kumar

Bharadwaj
5. Anand Bordta

6 Vinit Kumar
Ashtana

Date of
birth

28-6-45

17-9-40

6-12-45

2-10-44

3-9-44

14-10-44

Date of
appointment

14-11-68
(F.N.)
Ml-68

(F.N.)
4-11-68

(F.N.)
4-11-68
(A.N.)

11-11-68
(A.N.)

15-11-68
(F.N.)

Central Excise
Collectorate to
which posted
for Dcptl. train-

ing

West Bengal,
Calcutta.

Bombay

Bombay

Bombay

Bombay

Bombay

No. 82.—On the expiry of leave preparatory to retirement
Shri D. K, Goswami, lately posted as Deputy Collector in
charge, Statistical and Intelligence Branch (Central Excise)
New Delhi, retired from service with effect from 18-11-1968
(A.N.).

T. RAMASWAMY, Under Secy.

INCOME-TAX ESTABLISHMENTS

New Delhi, the 22nd November 1968

No. 384,^Shri U. N. N. Rao, Appellate Assistant Com-
missioner of Income-tax, ' C Range, Madras, has taken over
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charge as Appellate Assistant Commissioner of Income tax,
"B' Range, Madras, in addition to his own duties, on the
afternoon of 17th October. 1968, vice Shri O. B. Gonsnlves,
transferred.

No. 383.—Shri T. Sadasivan, Appellate Assistant Commis-
sioner of Income-tax, Tiruchirapalli Range, Tiruchirapalli,
has taken over charge as Appellate Assistant Commissioner
of Income-tax, Coimbatore Range, Coimbatore, in addition
to his own duties, on the afternoon of 10th October, 1968,
rice Shri M. Kabir Shah, transferred.

No. 386.—On transfer, Shri M. S. M. Maraikayar has
taken over charge as Appellate Assistant Commissioner of
Income-tax, Coimbatore Range, Coimbatore, on the forenoon
of 1st November, 1968, relieving Shri T. Sadasivan, Appellate
Assistant Commissioner of Income-tax, Tiruchirapalli, of the
additional charge.

No. 387.—The President has been pleased to appoint Shri
K, V. Rajan, Income-tax Officer, Class I, to officiate as Assis-
tant Commissioner of Income-tax, with effect from the fore-
noon of 7th October, 1968 and until further orders. He has
taken over charge as Appellate Assistant Commissioner of
Income-tax, Salem Range, Salem, with eilect from the same
date, vice Shri B. V. Vcnkataramaiah, transferred.

No. 3S8.—The President has been pleased to appoint Shri
P. K. B, Raghavan, Income-tax Officer, Class I, to officiate
as Assistant Commissioner of Income-tax, with effect from the
afternoon of 11th October, 1968 and until further orders. He
has assumed charge of the office of Appellate Assistant Com-
missioner of Income-tax, 'D' Range, Madras, with effect from
the same date.

The 2nd December 1968

No. 413,—The President has been pleased to appoint Shri
D. C. Sliukla, Income-tax Officer, Class I, to officiate as
Assistant Commissioner of Income-tax with effect from the
forenoon of 16th Octobtr, 1968 and until further orders. He
assumed charge of the office of Appellate Assistant Commis-
sioner of Income-tax, Central Range-II, Bombay, with effect
from the same date.

No. 414.—On transfer, Shri R. S. Jhunjhunwala has taken
over charge as Appellate Assistant Commissioner of Income-
tax, Central Range-II, Bombay, on the forenoon of 19th Octo-
ber, 1968, vice Shri D, C. Shukla. transferred.

No. 4l5.-^Shri B. K. Bagchi, Commissioner of Income-tax,
West Bengal-II, Calcutta, has taken over charge as Commis-
sioner of Income-tax, West Bengal-I, Calcutta, in addition to
his own duties, on the afternoon of 8th November, 1968, vice
Shri K. E, Johnson, proceeded on leave.

No. 416,—Shri V, V. Badami, Commissioner of Income-tax,
Central, Madras, has taken over charge as Commissioner of.
Income-tax, Madras-T, Madras, in addition to his own duties,
on the afternoon of 14(h November, 1968, vice Shri I. P.
Gupta, transferred.

No. 417.—Shri R. N. Limaye, relinquished charge of the
office of the Commissioner of Income-tax, Delhi, New Delhi,
and has assumed charge of the office of the Commissioner of
Income Tax, Delhi-I, New Delhi, with effect from the. fore-
noon of 21st November, 1968.

No. 418,—On transfer, Shri I. P. Gupta has assumed charge
of the office of the Commissioner of Income-tax, Delhi-II,
New Delhi, on the forenoon of 21st November, 1968.

No. 419.—On transfer, Shn S. H. Bhat has taken over
charge as Director of Inspection (Research, Statistics and
Publication). New Delhi, on the forenoon of 18th November
1968, relieving Shri H. A. Shah, Director of Inspection (In-
vestigation), New Delhi, of the additional charge.

No. 420.—Shri U. N. N. Rao, Appellate Assistant Commis-
sioner of Income-tax, ' C Range, Madras, took over charge
as Appellate Assistant Commissioner of Income-tax, Madurai

Range, Madurai, in addition to his own duties, on the fore-
noon of 23rd October, 1968, vice Shri A. B. Menon, proceed-
ed on leave.

No. 421.—On return from leave. Shri A. B. Menon has re-
sumed duties as Appellate Assistant Commissioner of Income-
tax, Madurai Range, Madurai, on the forenoon of 11th Nov-
ember, 1968, relieving Shri U. N. N. Rao, Appellate Assis-
tant Commissioner of Income-tax, ; C Range, Madras, of the
additional charge.

No. All.—The President has been pleased to appoint Shri
P. B. Desai, Income-tax Officer, Class f, to officiate as Assis-
tant Commissioner of Income-tax, with effect from the fore-
noon of 25th October, 1968, and until further orders. He has
taken over charge as Appellate Assistant Commissioner of
Income-tax, 'B' Range, Ahmedabad, with effect from the same
date, relieving Shri O. P, Chopra, Appellate Assistant Com-
missioner of Income-tax, 'C Range, Ahmedabad, of the addi-
tional charge.

No. 423.—The President has been pleased to appoint Shri
A. V. Swaminathan, Income-tax Officer, Class I, to officiate as
Assistant Commissioner of Income-tax with effect from the
forenoon of 15th October, 1968, and until further orders, He
has assumed charge of the office of Appellate Assistant Com-
missioner of Income-tax, 'B' Range, Baroda, with effect from
the same date.

No. 424.—The President has been pleased to appoint Shri
S. Vanchinath, Income-tax Officer, Class I, to officiate as
Assistant Commissioner of Income-tax with effect from the
forenoon of 15th October, 1968, and until further orders. He
has assumed charge of the office of Appellate Assistant Com-
missioner of Income-tax, TJ' Range, Ahmedabad, with effect
from the same date.

M. G. THOMAS, Under Secy.

(Department of Economic Attaint)

New Delhi, the 6th December 1968

No. F. 24(l)-Admn.IH/61.—The President has been
pleased to appoint Shri J. R, Hiremath, a permanent Senior
Scale Officer of the Indian Foreign Service and officiating
First Secretary (Economic) in the Embassy of India, Manila
as Counsellor in the same Embassy on an honorarium of
Re. 1/- (Rupee one only) per month with effect from the
forenoon of 13th August, 1968 and until further orders.

R. K. GANGULY, Dy. Secy.

(Department of Expenditure)
New Delhi, the 21th November 1968

No. F. 13 (2 )-EI(A )/67.~The President is pleased to
appoint Shri Raghu Nath, Assistant Director of the Railway
Board, afl Senior Analyst in the Bureau of Public Enterprises,
Department of Expenditure, Ministry of Finance for a fur-
ther period from 1st My, 1968 to the 25th September, 1968.

2, ShrJ Raghu Nath reverted to the Ministry of Railways
(Railway Board) with effect from the afternoon Of the 25th
September, 1968.

The 29th November 1968

No. F. 4(9)-E./,(J4)/68.—The President is pleased to
appoint the following permanent officers of the Section Offi-
cers' Grade of the Central Secretariat Service, Cadre of the
Ministry of Finance to officiate in Grade I of the Service for
the periods noted against each :—

1. Shri S. P. Sikka—for 2 months w.e.f, 10-11-1968,
2. Shri O. P. Gupta—45 days w.e.f. 4-11-1968.

2, The President is also pleased to appoint the above men-
tioned officers as Under Secretaries in the Ministry of Finance
Department of Expenditure (Civil) for the periods noted
against their names.

NARSINGH LALL, Under Secy.
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(Defence Division)

New Delhi, the 30th November 1968

No, 21/3/68-£s».—The President is pleased to appoint
Shri B. R, Aggarwal, a permanent, oillcer of Section Officers'
Grade of the C.S.S., to officiate in Grade I of the Service with
effect from the 6th November 1968 to 20th December, 1968.

The President is also pleased to appoint Shri B. R. Aggar-
wal as Assistant Financial Adviser in the Defence Division of
the Ministry of Finance for the aforesaid period.

No. 21/4/68-EsM.—The President is pleased to appoint
Shri B. V. Holla, a permanent officer of Grade 1 of the C.S.S.
to officiate in Selection Grade of the Service with effect from
(he 27th December, 1968 to 10th January, 1969.

The President is also pleased to appoint Shri B. V. Holla
as Deputy Financial Adviser in the Defence Division of the
Ministry of Finance for the aforesaid period.

P. C, TEWARI, Asslt. Financial Adviser

DEPARTMENT OF ATOMIC ENERGY
BombayA, the 22nd November 1968

No, 29(l)/68-FPJ—The President is pleased to appoint
Shri P. K. Agarwal, a'quasi-permanent Professional Assistant
of the Office of the Director General, Meteorological Pen-irt-
ment, Poona, as a Sc;entiflc Officer/Engineer-GraJc SC2 in
the Rajasthan Atomic Power Project of this Department, in r>
temporary capacity, with effect from the afternoon of Octo-
ber 28, 1968, until further orders.

The 25th November 1968

No. 29(1 )/68-PP.—The President is pleased to anoint
Shri T. M. A. Vaidian, a permanent Foreman of the Bhabha
Atomic Research Centra. Trombay, Bombay, serving on depu-
tation in the Rajasthan Atomic Power Project of this Depart-
ment, as Scientific Officer/Engineer-Grade SCI, in the same
Project, in a temporary capacity, with effect from the forenoon
of August 1, 1968, until further orders.

G. L. GARGA. Under Secy.

BombayA, the 3 CM November 1968

No. 1/5/68-17?.!—The President is pleased to appoint Shri
Shripad Kriohnaji Sadavane a permanent Scientific Assistant
(B) and officiating Scientific Assistant (C) in the Bhabha
Atomic Research Centre of this Department as Scientific Offi-
cer/Engincer-Grade SCI in the. same Research Centre in an
officiating capacity with effect from the forenoon of August
1, 1968 until further orders.

The 3rd December 1968

No. 1/5(0/68-77?.—The- President is pleased to appoint
Shri Arjankumar Sadhuram Awatramanl a permanent Scienti-
fic Assistant (B) and officiating Scientific Assistant (C) in the
Bhabha Atomic Research Centre of this Department as Scien-
tific Officer/Engineer-Grjide SCI in the same Research Centre
in an officiating capacity with effect from the forenoon of
August 1, 1968 until further orders.

No. l/5(H)/68-rE.—The President is pleased to appoint
Shri Digambar Sahadev Mungekar a permanent Scientific
Assistant (C) in the Bhabha Atomic Research Centre of this
Department as Scientific Officcr/Engineer-Grade SCI in the
same Research Centre in an officiating capacity with effect
from the forenoon of August 1, 1968 until further orders.

The 4f/j December 1968

No. 1/5/68-TE.—Thr. President, is pleased to appoint Shri
Kanaya Lai Lalchandani a quasi permanent Section Officer in
Central Public Works Department, New Delhi, officiating
Scientific Officer/Engineer-Grade SB in (he Bhabha Atomic
Research Centre of this Department as Scientific Officer/Engi-
necr-Grade SCI in the same Research Centre in an officiatne
capacity with effect from the forenoon of August 1, 1968 until
further orders.

No. 1/5/68-77?.—The President is pleased to appoint Shri
Dharmendra Behl a temporary Scientific Officer/Engineer-
Grade SC2 in the Bhabha Atomic Research Centre Of this
Department at present on foreign service with the Fertilizer
Corporation of India Ltd. as Scientific Officer/Engineer-Grade
SD2 in the Bhabha Atomic Research Centre in a temporary
capacity with effect from the forenoon of August 1, 1968 until
further orders.

No. 1/5/68-JTE—The President is pleased to appoint the
undermentioned temporary officers of the Bhabha Atomic Re-
search Centre of this Department to the posts shown against each
in the same Research Centre in a temporary capacity with effect
from the forenoon of August 1, 1968 until further orders;

SI.
No

"T

2.

3.

4.

5,

6.

7.

a.

9.

10.

n.

12.

13,

14.

15.

16.

17.

18.

19.

20.

21.

22.

23,

Name

Shri Baldev Raj Ma-
hendra.

Shri Gopalkrishna Jag-
dischandra Pandya.
Shri Paruchuri Seetha-
maiah.
Shri Bobili Malla Ma-
dhava Reddy.

. Shri Sankaranarayanan
Rairuchandran.
Shri Madhusudan
RamVrishna Ranad^
Shri Rakesh Kumar .
Shri Akhil Ranjan Paul

Shri Parmod Kumar
Wahi.
Shri Yerramilli Sathya-
nirayana Murthy.

Dr. (Smt.) Mangala
Ramesh Dhancshwar,
Shri Narasinha Dasappa
Vaidya.
Shri Advaithkumar
Ajitkumar Majumdar.
Shri Laxminarayan
Venkataraman Shastri.
Shri Sohan Singh
Shri Neduvclil Sanka-
ran Damodaran Elayathu
Shri Balvindcr Singh .
Shri Rajaram Purusho-
ttam Dharkar.
Kum. Krovvidi Meena-
kshi.

Kum. Ratna Hashmat-
rai Atmaram.
Smt. Usha Ramesh Tha-
kare.
Shri Basappa Malaka-
jappa Beleri.
Shri Subhaschandra
Ganapat* Naik,

Post

Scientific Offi-
cer/Engineer-
Grade SC2

Do.

Do.

Do.

Do.

Do.

Do.
Do.

Do.

Scientific Officer/
Engineer-Grade

SCI
Do.

Do.

Do.

Do.

Do.
Do.

Do.

Do.

Scientific Officer/
Engineer Grade

A
Do.

Do.

Scientific Assis-
tant (C)

Do.

Appointed as

Scientific Offi-
cer/ Engineer-
Grade SD2

Do,

Do.

Do.

Do.
Do.

Do.
Scientific Offi-
cer Engineer-
Grade B

Do.

Scientific Offi-
cer/ Engineer-

SC2
Do.

Do.

Do.

Do.

Do.
Do.

Do.
Do.

Scientific Offi-
cer /Engincer-

Gradc SCI
Do.

Do.

Do.

Do.

The 5 th December 1968

No. 1/4/68-TE.—The President is pleased to appoint Dr.
(Smt.) Wijaya Aitekar as Scientific Officer/Engineer-Grade
SC2 in the Bhabha Atomic Research Centre of this Depart-
ment in a temporary capacity, with effect from the forenoon
of November 22, 1968 until further orders.

No. 1/5/68-TE.—The President is pleased to appoint Shri
Suresh Jaywant Vijayakar a permanent Scientific Assistant
(B) and officiating .Scientific Assistant (C) in the Bhabha
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Atomic Research Centre of this Department as Scientific Offi-
cer/Kngineer-Gradc SCI in the same Research Centre in an
officiating capacity with effect from the forenoon of August
I, 1968 until further orders.

No. 1/5(0/68-775.—The President, is pleased to appoint
Sliri Kuzhikkatt Vasudevan Vasudevan Nambudiri a perma-
nent Scientific Assistant (C) and officiating Scientific Officer/
Engineer-Grade SCI in the Bhabha Atomic Research Centre
of this Department as Scientific Officcr/Engineer-Grade SC2
in the same Research Centre in an. officiating capacity with
effect from the forenoon of August 1, 1968'until further
orders.

No. l/5(/<)/68-7'£.—The President is pleased to appoint
Shri Chandrasekharapuram Krishnaiyer Sivaramakrishnan a
permanent Scientific Offlcer/Engineer-Grade SCI and officiat-
ing Scientific Officer/Engineer-Grade SC2 in thc Bhabha
Atomic Research Centre of this Department as Scientific Offi-
cer/Engineer-Grade SD2 in the same Research Centre in an
officiating capacity with effect from the forenoon of August 1,
1968 until further orders.

No. \/5(jil)/6%-TE.~The President is pleased to appoint
Shri Juttii Balaier Gnanamoorthy a permanent Scientific Offi-
cer/Engineer-Grade SC2 in the Bhabha Atomic Research
Centre of this Department as Scientific Ofncer/Enjjineer-Grade
SD2 in the same Research Centre in an officiating capacity
with effect from the forenoon of August 1, 1968 until further
orders.

No, 1/6/69-TB.—The President is pleased to accept the
resignation from service tendered by Shri Rajgopalan Balu-
Niibramanian. a temporary Scientific Officer/Engineer-Grade
SC2, in the Bhabha Atomic Research Centre, Bombay of this
Department with effect from the afternoon of September 7,
1968. Shri Balasubramanian relinquished charge of his post
on the afternoon of August 17, 1968 and was granted earned
leave (terminal) for twenty one days from August 18, to
September 7, 1968.

M. N. PANTOJI, Under Secy.

Madras-^, the 4th December 1968

No. MAPP/H100)/6S-Adm.—The President is pleased to
appoint Shri K, S. Subramaniam, a permanent Scientific Offi-
cer/Engineer SC-2 of the Bhabha Atomic Research Centre,
Bombay, and officiating Scientific Officer/Engineer SE, as
Scientific Officer/Engineer SF in an officiating capacity in thc
Madras Atomic Power Project, with effect from the forenoon
of August 1, 1968, until Further orders.

N. SWAMINATHAN, Under Secy.

MINISTRY OF COMMERCE

New Delhi, the 1th December 1968

No. I05/68[£"./(G)(X-73)/651.—The President is pleased
to allow Shri K- S. Ganapati an officer permanent in Selec-
tion Grade of the Central Secretariat Service, to continue to
officiate as Director in the Ministry of Commerce with effect
from the forenoon of the 27th November, 1968, until further
orders.

K. K. SACHDEV, Under Secy.

New Delhi, the 1th December 1968

CORRIGENDUM

No. 3(6)-7W-(/J)A>8.—In the Ministry of Commerce Noti-
fication of even number of 25th November. 1968, for the
word "afternoon" the word "forenoon" shall he substituted.

N. N. MALHAN, Under Secy.

New Delhi, the 9th December 1968

No, 28(8)/68-ffC—In continuation of the orders contain-
ed in this Ministry's Notification of even number dated thc

13:h November, 1968, the President has been pleased to
appoint Shri Surcshwar Sahay as Deputy Director in thc scale
of Rs. 900-50-1250 in the Committee to review the working
of the All India Handicrafts Board etc. for a period of en?
month i.e. from 1-12-1968 to 31-12-1968.

J. SHANKAR, Under Secy.

MINISTRY OF PETROLEUM & CHEMICALS

New Delhi, the Wh November 1968

No. P-l(,200)/61~Adm.!.—On expiry of notice period
served in pursuance of Sub-Rule (1) of rule 5 of Central
Civil Services (Temporary Service) Rules, 1965," Shri Y. D. R.
Murthy, First' P.A. to Minister (P&C) in the Ministry of
Petroleum and Chemicals deemed to have relinquished charge
of his post with effect from 31st October, 1968 (A.N.).

The 19//; November 1968

No. 3(2)/68-,4rfw.J.—The President is pleased to appoint
Shri B. L. Wifihmal a permanent Grade IV Officer of the
Central Secretariat Service to officiate in the Section Officers"
Grade of the service in this Ministry from 1st November, 1968
to 30th November, 1968 (both days inclusive) or until further
orders whichever is earlior.

The 22nd November 1968

No. 3/l/68-AdmJ.—Tbe President is pleased to appoint
Shri B. S. S. Rao, a permanent officer of Section Officers'
Grade of the Central Secretarial Service to officiate in the
Grade I of the Service with effect from the 3rd November,
1968 to 3rd December 1968, or till a regular nominee joins,
whichever is earlier.

2. The President is also pleased to appoint Shri B. S. S.
Rao a permanent officer of the Section Officers' Grade as
Under Secretary in the Ministry of Petroleum and Chemicals
for the aforesaid period.

No. 3(2)/68-,4rfw./,—The President is pleased to appoint
Shri M. A. Sriniv'asan a permanent Grade IV Officer of the
Central Secretariat Service to officiate in the Section Officers'
Grade of the Service in this Ministry from 1st November,
1963 to 30th November, 1968 (both days inclusive) or until
further orders whichever is earlier.

The 25th November 1968

No. 3/23/61-Adm.l.—Consequent on the redesignatlon of
the post of Supplies Officer as Deputy Secretary, the President
is pleased to appoint Shri I, M. Sahai, I.A.S. (Uttar Pradesh)
Supplies Officer as Deputy Secretary in this Ministry with
effect from 21st November, 1968 (forenoon) and until fur-
ther orders.

A. J. F. D'SOUZA, Under Secy.

MINISTRY OF INDUSTRIAL DEVELOPMENT AND
COMPANY AFFAIRS

(Department of Company Affairs)

New Delhi-], the- Wh December 1968

Ni>. 2/7/68-Admn.f.~The President is pleased to appoint
Shri A. Souri Raj, a permanent officer of Section Officer's
Grade of the Central Secretariat Service to officiate in Grade
I of the Service for a period of 31 days with effect from 25th
November, 1968.

Thc President h also pleased to appoint Shri A. Souri Raj
as Under Secretary in the Ministry of Industrial Development
and Company Affairs, Department of Company Affairs for
the aforesaid period.

Shri Souri Raj will also function as Under Secretary to the
Company Law Board.

N. K. SEN GUPTA, Dy. Secy,
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MINISTRY OF STEEL, MINES & METALS

(Department of Iron and Steel)

New Delhi, the 9lh December 196S

No- AdmiiJA6(S)/(>7.—The President is pleased to
appoint Shri V. V. Vaze, Deputy Legal Adviser (Grade 111
officer of the Central Legal Service), as Officer on Special
Duty in the- office of the Iron & Steel Controller, Calcutta,
with effect from the forenoon of the 19,Ii November, 1968.

A, N. RA.TAGOPALAN, Under Secy.

(Department of Mine* and MeUis)
New Delhi, the 5ilt December 1968

No. 3/21/67-Af.HJ.—The President is pleased to appoint
Shri Md. Ziauddin, Geologist (Senior) in the Geological Sur-
vey of India as Director in the same department, in an officiat-
ing capacity with effect from the forenoon of the 13th Nov-
ember, 1968, until further orders.

No. 2/6/6B-MJJI.—The President is pleased lo place the
services of Shri G. C. Bhuyunj Assistant Drilling Engineer,
Geological Survey of India at the disposal of the Govt. of
Nagaland with effect from 15-10-68 (afternoon).

No. 21/97/64-M.//MJ//.—The President is. pleased to
appoint Shri S. C. Chopra as Assistant Drilling Engineer in
the Geological Survey of India in an officiating capacity with
effect from the afternoon of the 14th November, 1968, until
further orders.

The 6th December 1968

No. 2/29/67-MIll(Yol.I).~On his relinquishing charge of
the post of Geologist (Junior) in the Geological Survey of
India on the afternoon of 20th September, 1968, the services
of Shri K, K. Ray, have been, placed at the disposal o( the
Jadavpur University, Calcutta, for a period of two years,
under the "Exchange of Personnel Scheme" until further
orders.

A. SETHUMADHAVAN, Under Secy.

New Delhi, the (Mi December 1968

No. AM-SE 23/68/68-Adrnn.—Dr. M. V. Ragbava Rao has
been appointed in the Office of Airborne Mineral Surveys and
Exploration, New Delhi as a temporary Metallurgist from the
forenoon of 7-10-1968 to 19-10-1968 (afternoon).

2. Consequent on acceptance • of his resignation, Dr.
Raghava Rao has been relieved of his duties with effect from
19-10-1968 (afternoon).

D. D. GUPTA, Dy. Secy.

MINISTRY OF HEALTH, FAMILY PLANNING &
URBAN DEVELOPMENT
(Department of Health)

New Delhi, the 5//i December 1968

No. F. 7-16/67-/•'.—-On return from training abroad, Dr.
(Mrs.) Saioj Kumari an officer of Specialist Grade of ihe
Central Health Service resumed charge of the post of Assis-
tant Professor of Medicine at the Lady Hardinge Medical
College & Hospital, New Delhi, on the forenoon of 2nd
September, 1968.

L, K. MURTHV, Under Secy.

(Department of Health and Urban Development)

New Delhi, the 5th December 1968

No. F. WV)-ZQ/67-CH,'i-l.—Consequent upon his transfer
Dr. S. B. Mathur an officer of the Specialist's Grade of the
Central Health Service relinquished charge of the post of
Junior Consultant in Psychiatry, G.B. Pant Hospital, New

Delhi, on the 13th September, 1968 (forenoon) and assumed
charge of the post of Assistant Professor of Psychiatry,
Maulana Azad Medical College, New Delhi on the 13th Sep-
tember, 1968 (forenoon).

No. F. 12U7/)-6/68-Cfl$./.— Consequent on her appoint-
ment in the All India Institute of Medical Science, New Delhi,
Dr. (Kum.) Usha Gupta, a Specialists Grade Officer of the
Central Health Service, relinquished charge of the post of
Pathologist, Safdarjang Hospital, New Delhi, on the forenoon
of the 5th October, 1968.

The 7th December 1968

No. 3(1V)-S3j64-CHS. J/.—In pursuance of rule 8 of the
Central Health Service Rules, 1963, as amended from time to
time, and of all other powers enabling him on this behalf, the
President is pleased to appoint the following officers, on proba-
tion, to the specialists Grade of the Central Health Service with
effect from the dates shown against each :—

(

1.

2,

SI. Name of the Officer
No.

;j) (2)

, Dr. Davinder Mohan .

. Dr. Satish Chander Malik

post held at
present

(3)

Junior Psychia-
trist, Safdar-
jang Hospital,
New Delhi.

Junior Psychia-
trist, Willing-
don Hospital,
and Nursing
Home, New
Delhi.

Date of appoint-
ment in the

specialists Grade

(4)

14-10-1966

16-11-1966

No. F. 10(///)-6/68-Cfl5iV-Dr. P. K. Mishra, an Officer
of Supertimc Grade II of the Central Health Service and hold-
ing the post of Assistant Uiree'.or General of Health Services
(Medical Relief for Union Territories) in the Directorate
General of Health Services, New Delhi, relinquished the
charge of the post on the forenoon of the 28th October, 1968,
and assumed charge of the post of Assistant Director General
of Health Services (Medical) in Supertime Grade II of the
Central Health Service with effect, from the same date.

The 9th December 1968

No. F. 2(/)-4/68-CffA7.—Consequent on his appointment
to the Specialists' Grade of the Central Health Service, Dr.
S. Chattcrjee, an officer of Category 'E' of the Central Health
Service, relinquished charge of the post of Assistant Surgeon
Grade 1 under the Delhi Municipal Corporation, Delhi, with
effect from the forenoon of the 16th November, 1967.

2. The Ministry of Health, Family Planning and Urban
Development Notification No. F. 2UM/68-CHSI, dated the
7th November, 1968, is hereby cancelled.

No. F. 3(//)-)7/6S-CHSL—The President is pleased to
appoint Dr. Parameswaran Subrahmanyan an officer of
General Duty Officer Grade I of the Central Health Service,
to the Supertime Grade II of the Central Health Service and
post him as Senior Pathologist, Hospital for Mental Diseases,
Ranehi on ad-hoc basis with effect from the forenoon of the
23rd October, 1968, until further orders.

Dr. Subrahmanyan relinquished the charge of the post of
Pathologist, Hospital for Mental Diseases, Ranehi, on the
forenoon of the 23 rd October, 1968.

No. F. 3(111)-20/6B-CHS/.—Consequent upon his transfer
Dr. S. P. Mehta, an officer of the Specialist Grade of the
Central Health Service relinquished charge of the post of
Assistant Professor of Public Health Administration, All India
Institute of Hygiene and Public Health, Calcutta, on the
afternoon of the 1.6th July, 1968, and assumed charge of the
post of Assistant Professor of Preventive and Social Medicine
in the Maulana. Azad Medical College, New Delhi, on the
forenoon of the 17th July, 1968.
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No. F. i (III)-20/6H-CHS/.—Consequent upon his transfer
Dr. P. K. Mukhcrjee an officer of the Specialist Grade of the
Central Health Service, relinquished charge of the post of
Assistant Professor of Preventive and Social Medicine in the
Maulana Awd Medical College, New Delhi, on the forenoon
17th July, 1968, and assumed charge of the post of Assistant
Professor of Public Health Administration, AH India institute
of Hygiene and Public Health, Calcutta, oil the forenoon of
the 26th July, 1968.

Wo. if. 3(//J)-70/68-C'tfA7.—-The President is pleased to
appoint Ur. (Smt) Syamali Ghosh to the Specialists' Grade
of the Central Health Service and to post her as Bacteriologist,
WiUingdon Hospital and Nursing Home, New Delhi, wilh
effect from the forenoon of the 1st November, 1968.

No. F. 3(IV)~2/64-CHSI.—Thc President is pleased to
appoint Dc. Radhashyam Das, an officer of General Duly
Officer Grade U of the Central Health Service, to General
Diuy Officer, Grade I of tho Central Health Service on an
ad-hoc basis and to post him as Depuly Assistant Director,
Central Research Institute Kasauii with effect from 25th Sep-
tembor, 1968 (forenoon;.

Dr. Radhashyam Das relinquished charge of the post of
Assistant Airport Health Officer, Dum Duui, on 18lh Septem-
ber, 1968 (afternoon).

No. F. 3(.IY)-2(>/67-CHSI.—The Secretary, Ministry of
Health, Family Planning & Urban Development is pleased to
appoint Dr. S, Murugesan to General Duty Officer Grade H
of the Central Health Service on an ad-hoc basis and post him
as Junior Anaesthetist in Jawahar Lai Institute of Post-gra-
duate, Medical Education and Research, Pondicherry, with
effect from the 22nd October, 1968 (forenoon) until further
orders.

No. F. 3(IV)-14/6$-CHSI,—Thc President is pleased to
appoint Dr. S. Ma^umdar to General Duty Officer Grade I of
the Central Health Service and to post him as Medical Super-
intendent, Regional Hospital, Phusro under the Coal Mines
Labour Welfare Fund in a temporary capacity with effect
from the 2nd November, 1963 (forenoon) until further
orders.

P. V. HARIHARASANKARAN, Under Sccy.

New Delhi, the 10th December 1968

No. F. 2-365/67-C//S./7.—The Secretary, Ministry of
Health, Family Planning and Urban Development hereby
appoints Dr. Waheugbam Naolkishorc Singh to the General
Duty Officer, Grade II of the Central Health Service and posts
him as Junior Medical Officer in the Medical Deparlment
urider tho Government of Manipur in a temporary capacity
with effect from the forenoon of the 19th June, 1967 until
further orders.

No. F. 2-406/67-C7W.//.—The Secretary, Ministry of
Health, Family Planning and Urban Development hereby
appoints Dr. Longjam Nobin Singh to the General Duty Offi-
cer, Grade II of the Central Health Service and posts him as
Junior Medical Officer in tho Medical Department under the
Government of Manipur in a temporary capacity with effect
from the forenoon of the 19th June, 1967 until further ordeis.

No. F. 2-123/6H-CHS./I.—The Secretary, Ministry of
Health, Fanvly Planning and Urban Development hereby
appoints Dr. Hawbam Dcvendra Singh to the General Duty
Officer, Grade II of the Central Health Service and posts him
as Junior Medical Officer In the Medical Department under
the Government of Manipur in a temporary capacity wilh
effect from the forenoon of the 3rd May, 1.968 until further
orders.

P. V. HARIHARASANKARAN, Under Secy.,
"'."•'• . for Secy.

New Delhi, the lOf/i December 1968

No. F. l-79/66-h's(tXP).~-On (he termination of his offi-
ciating npnoifitmcnt Shri P. C. Arora, a permanent officer of
Section Officers' grade of the Central Secretariat Service end
officiating in Grade T of that service, relinquished charge of
the po=t of Under Secretary in the Department of Health and

Urban Development of the Ministry of Health, Family Plan-
ning and Urban Development on the afternoon of the 3rd
September, 1968.

K. SATYANARAYANA, Under Secy.

New Delhi, the 10//i December 1968

No. F. 3-U0/67-ME(.PG).—The President is pleased to
appoint Shri P. B. Rao to the post of Reader in Physics at the
Jawaharlal Jnsiitute of Postgraduate Medical Education and
Research, Pondicherry, in a substantive capacity with effect
from the first March, 1964.

V. K. SAMANTROY, Under Secy.

(Department of Family Planning)

New Delhi, the 6th December 1968

No. 4-6&/6H-Estt.Il.(FPC).—Tho President is pleased to
appoint Dr. (Smt.) C. Khadilkar as an "Honorary" in the
Central Family Planning Corps in the Department of Family
Planning with effect trom the forenoon of the 26th November,
1968.

No. 4-91/6%-Ei-tt.Il(.CFPC).—The Secretary, Ministry of
HeaHh, P'amily Planning and Urban Development, is pleased
to appoint Dr. Indu Bala Sjnha as General Duty Medical
Officer in the Central Family Planning Corps, under the
Department of Family Planning, in a purely temporary capa-
city with effect from the forenoon of the 1st November, 1968.

The 7th December 1968

No. 4-24/68-£.r/7.//,~-The Secretary, Ministry of Health,
Family Planning and Urban Development, is pleased to
appoint Dr. Saroj Kumari Choudhiy, as General. Duty Medical
Officer in the Central Family Planning Corps, under the
Department of Family Planning, in a purely temporary capa-
city with effect from the forenoon of the 1st November, 1968,

F, No. 4-&6/68-EstiJl(CFPC).—The Secretary, Ministry
of Health, Family Planning and Urban Development, is pleased
to appoint Dr. Rama Chakrabarti as Genera] Duty Medical
Officer in the Central Family Planning Corps, under the
Department of Family Planning, in a purely temporary capa-
city with effect from the forenoon of the 1st November, 1968.

No. 4-90/_GS-EstUJ(CFPC).—The Secretary, Ministry of
Health, Family Planning and Urban Development, is pleased
to appoint Dr. Kanak Venna as General Duty Medical Officer
in the Central Family Planning Corps, under the Department
of Family Planning, in a purely temporary capacity with
effect from the forenoon of the 4th November, 1968.

No. F. 4-94/t,8-Estt.lI(CF!'C).—The Secretary, Ministry of
Health, Family Planning and Urban Development, is pleased
to appoint Dr. B, Rajeswari as General Duty Medical Officer
in the Central Family Planning Corps, under the Depart-
ment of Family Planning, in a purely temporary capacity with
effect from the forenoon of the 1st November, 1968 .

No. 4-94/68-&«J/(CFPC).~Thc Secretary, Ministry of
Health, Family Planning and Urban Development, is pleased
to appoint. Dr. Deependra Nagt as General Duty Medical
Officer in the Central Family Planning Corps, under the
Department of Family Planning, in a purely temporary capa-
city with effect from the forenoon of the 1st November, 1968.

No. 4-102/G8-EW,//.—The Secretary, Ministry of Health,
Family Planning add Urban Development, is pleased to
appoint Dr. Rama Haritwal as General Duty Medical Officer
in the Central Family Planning Corps, under the Department
of Family Planning, in a purely temporary capacity with
effect from the afternoon 01 the 2nd November, 1968.

No. 4-\Q4/6%-Estt.U(CFPC).-—The Secretary, Ministry of
Health, Family Planning nnd Urban Development, h pleased
to appoint Dr. Bibha Deb Roy as General Duty Medical Offi-
cer in the Central Family Planning Corps, under the Depart-
ment of Family Planning, in a purely temporary capacity
with effect from the forenoon of the 1st November, 1968.



PART 1—SEC. 2] THB GAZfeTTE GF INblA, t>EcfeMBfcR 21, 1968 (AGRAHAYANA 30, 1890) 1461

The 9th December 1968

F. No. 4-S7 /6»-Estt.U(CFPC).-—The Secretary, Ministry of
Health, Family Planning and Urban Development, is pleased
to appoint Dr. (Mrs.) Ila Mazumdar as General Duty Medi-
cal Officer in the Central Family Planning Corps, under the
Department of Family Planning, in a purely temporary capa-
city with effect from the forenoon of the 1st November, 1968.

No. F. 4-95/6&-Estt.Il(CFPC).~The Secretary, Ministry of
Health, Family Planning and Urban Development, is pleased
to appoint Dr. Manika De as General Duty Medical Officer
in. the Central Family Planning Corps, under the Department
of Family Planning, in a purely temporary capacity with effect
from the forenoon of the 1st November, 1968.

No, F. 4-96/6%-Estt,lI(CFPC).—The Stcreiary, Ministry of
Health, Family Planning and Urban Development, is pleased
to appoint Dr. Rekh Lata Singh as General Duty Medical
Officer in the Central Family Planning Corps, under the
Department of Family Planning, in a purely temporary capa-
city with effect from the forenoon of the 1st November, 1968.

F. No. 4'97/6&-Estt.(CFPC).—The Secretary, Ministry of
Health, Family Planing and Urban Development, is pleased
to appoint Dr. Anne Kaul as General Duty Medical Officer in
the Central Family Planning Corps, under the Department of
Family Planning, in a purely temporary capacity with effect
from the forenoon of the 2nd November, 1968.

RAMESH BAHADUR, Under Secy.

MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT & COOPERATION

(Department of Agriculture)

New Delhi, the \4tli November 1968

(FORESTS)

No. 37-82/68-F.—The President is pleased to confirm
Shit B. B. Wadhawani as Instructor at the Northern Forest
Rangers' College. Forest Research Institute and Colleges,
Dehra Dun, with effect from the 28th September, 1957.

2, On attaining the age of superannuation Shri Wadhawani
retired from Government Service on the 30th September, 1962
(afternoon).

The 9th December 1968

No. 13-22V68-F,//.—The services of Shri S. N. Bohidar,
Assistant Conservator of Forests, Northern Zone, Preinvcst-
rnent Survey of Forest Resources, Simla, have been re-placed
at the disposal of the Orissa Government, Department of
Forest, Bhubaneswar, with effect from the afternoon of the
8th November, 1968,

S. N. TULSIANI, Under Secy.

New Delhi, the 30th November 1968

No. 5-35/67-E.W.F.—The President is pleased to appoint
Shri L. S. Yadava, a permanent Technical Officer (Compost
and Sewage) in the Ministry of Food, Agriculture, CD. &
Cooperation (Department of Agriculture) as Assistant Com-
missioner (Organic Manures) in the same Department in a
temporary capacity with effect from the forenoon of the 23rd
November, 1968, and until further orders,

The 2nd December 1968

No. 10-43/68-£con,Py.-£.E./.—The President is pleased to
make the following temporary appointments in the Directorate
of Economics and Statistics with effect from the dates noted
against each :'—

1. Shri K, R. Dasgupta, officiating Market Intelligence Offi-
cer, Market Intelligence Unit. Shillong, to be Research Officer
at New Delhi with effect from 14-11-1968 (forenoon) upto
13-12-1968 (AN).

2. Shri Kailash Chandra, officiating Senior Market Intelli-
gence Inspector, Market Intelligence Unit, Lucknow, to be
Research Officer at New Delhi w.e.f, 6-11-1968 (forenoon)
upto 13-12-1968 (afternoon).

3, Shri Gyanendra Naih, officiating Senior Market Intelli-
gence Inspector, Market Intelligence Unit, Delhi, to be Re-
search Officer at New Delhi w.e.f. 6-11-68 (forenoon) upto
13-12-1968 (A.N.).

4. Shri P. S. Sastry, officiating Senior Market Intelligence
Inspector, Market Intelligence Unit, Hyderabad, to be
Research Officer at New Delhi vv.ei. 3.1-11-1968 (forenoon)
uplo 13-12-1968 (afternoon).

The 5th December 1968

No. 1-4/dl-EKil.—The Preside,it is pleased to appoint
Shri B. D. Patel, Gallic Development Officer, Ahmcdabad to
the temporary Class I pott of Farm Superintendent, Central
Cattle Breeding Farm, Ankalcshwar on ad hoc basis with
effect from the afternoon of 16th November, 1968 and until
further orders.

The (till December 1968

No, 15-3/68-E£//.—The President is pleased to appoint
Shri R. N. Patil to the temporary Class I (Gazetted) post of
Test. Engineer at the Tractor Training & Testing Station
Budni with effect from the forenoon of 23rd November, 1968
and until further orders.

S. G. SUNDARAM, Under Secy.

(Departments of Community Development and
Cooperation)

New Delhi, the 6th December 1968

No. F. l/2/66-/frf/«H.—The President is pleased to appoint
Shri I,. S. Kanuga, a permanent Section Officer of Section
Officers' Grade of the Central Secretariat Service, to officiate
in Grade I of the Service with effect, from the 4th December.
1968 to 10th January, 1969.

2. The President is also pleased to appoint Shri L. S.
Kanuga as Under Secretary in the Department of Cooperation
for the above said period.

The 1th December 1968

No. F. 8/6/67-/ii//n».—The President is pleased to confirm
Shri B. L. Garg, a provisionally permanent Section Officer in
the Section Officers' Grade of (lie Centra) Secretariat Serv.'ce
in the Department of Cooperation in the Ministry of Food,
Agriculture, Community Development and Cooperation in the
section Officers' Grade of the Central Secretariat Service cadre
of the erstwhile Ministry o[ Community Development and
Cooperation with effect from the 1st September, 1967.

RAM DEV, Under Secy.

MINISTRY OF EDUCATION

New Delhi, the \%ih November 1.968

No. F, 15-92/57-E./..—The President is pleased to permit
Shri N, C. Chakraverly, a permanent Assistant Educational
Adviser (Tech.) and officiating Deputy Educational Adviser
(Tech.) in the Ministry of Education, to retire from Govern-
ment service with effect from the afternoon of the 13th Sep-
tember, 1968,

K. S. AHLUWALIA, Under Secy.

New Delhi, the 1th December 1968

No. F. 21-30/68-/7./.—On his reversion from foreign ser-
vice, Shri Kashi Ram Sharma assumed charge of the post of
Editor in the Central Hindi Directorate, New Delhi with effect
from the- forenoon of the 8th October, 1968.

Shri P. R. Sharma, officiating Editor, Central Hindi Direc-
torate, has been appointed on ad-hoc: basis to officiate as
Assistant Director in the same office with effect from the fore-
noon of the 8th October, 1968.

Shri Krishan Kant officiating: Assistant Education Officer in
the Central Hindi Directorate is appointed to officiate on
ad-hoc basis as Editor in the same office with effect from the
forenoon of the 9th October, 1968.

N. S. BHATNAGAR, Under Secy.
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DEPARTMENT OF COMMUNICATIONS

New Di'lhi-X, the Alh December 1.968

No. 2-OCU4)/68.—The President is pleased to appoint
Sbri W. R. Dunn, Traffic Manager, Overseas Communications
Service, as officiating Senior Traffic Manager in that organisa-
tion wiili eject from the 7th November, 1968 and until fur-
ther orders.

S. S. PRUTHI, Under Secy.

New Delhi-\, the 6th Deivmber 1968

No. 4-£(6)/68.—Sbri D. D. Bahl, a permanent Officer of
the Section Officers' grade of the Central Secretariat Service
(Cadre of the Department of Communications) retired from
Government Service with effect from the 27th September,
1968 (A.N.).

No. 4-£(6)/68.—-The President is pleased to appoint Shri
K. N. Rao, a permanent Assis-^int, or the Central Secretariat
Service (Cadre of the Department of Communications),
working in the Posts and Telegraphs Directorate, to officiate
in the Section Officers' gnule of thai Cadre with effect from
11-11-68 Co 13-12-68.

2. Shri K, N. Rao has been posted as a Section Officer in
the Pi'Sts ami Telegraphs Directors ic, for the aforesaid
period.

S. C, JAIN, Under Secy.

(P. & T. Board)

New Delhi-\, the 5th December 1968

No. 2/11/6%-SPA.—The President is pleased to appoint
Shri C. L. Deb, an officer of the Timi- Scale of the Indian
Postal Service to the grade of Directors of Postal Services in an
officiating capacity as a purely temporary and ad-hoc arrange-
ment with effect from the 4th November, 1968 until further
orders, He is posted as Director of Postal Services, Calcutta
with effect from the same date until further or3cfs.

The 6th December 1968

No. 4/31/68-iW).—Kumari Pushpalala Narayanrao Hete,
an Officer of the Time Scale of '.he Indian Postal Service, at
present working as the Senior Supdt. of Post Offices, Ahmeda-
bad City Division, Ahmedabad. has changed her name to
Shrimati 'Aparna Satisbchandra Mobile* consequent upon her
marriage.

No. 9/13/6S-SPA.—The P. & T. Board is pleased to
appoint Shri N. Kutti Krishna Mcaon to officiate in the P.S.S.
Class JI w.e.f. 2-9-68 until further orders and has posted him
as Superintendent of Post Offices, Sambalpur in Orissa Circle,

No. 4/10/68-MM.—On completion of the training Shri
N. R. Bhattsicharyya, a Probationer in Indian Postal Service,
has been posted to hold independent charge of the post of
Senior Superintendent of Post Offices, Jabalpur with effect
from the 19th September, 1968.

The Itli December 1968

No. 4/7/6&-SPA.—On completion of the training, Shri
D. S. Hhalchandra, a Probationer in the Indian Postal Sci /ice
has been posted to hold independent cbarye of lha post of
Senior Superintendent of Post Offices, Baroda with efiect from
the 20th September, 1968 (A/N).

No. 4/17/6S-SP A.—On completion of the training, Shri
Y. D. Mathur, a Probationer in Indian Postal Service lias
been posted to hold independent charge of tfic post of Senior
Superintendent of Post Offices, Moradabad with effect from
the 7th September, 1968.

The 10//r December 1968

No. 4/S/6S-SPA.—On completion of training, Shri S. B.
Bhattacharya, H probationer in the Indian Postal Service has
been posted to hold independent charge of the post of Senior
Superintendent, R.M.S., 'U' Division, MuzalTarpuY with effect
from 18-9-68,

No. id/iO/dS-SPA.—Thc Posts and Telegraphs Board is
pleased to grant Shri P, N. Guj.tal, a permanent officer of the
(jrade of Senior Accountants and at present holdinj the post
of Assistant Cost Accounts Officer in the Ministry of Finance,
for the purpose of the second proviso of F.R. 30(1). officiat-
ing proforma promotion lo the grade of Accounts Officers
with effect from the 30th Dse-mber, 1967 until further orders.

No, 26/1168-5PA.—On attaining the a^e of. superannua-
tion, Shri L. G. Gor, a permanent officer of the Postal Super-
intendents Service. Class .II and officiating in the Time Scale
of Indian Postal Service as Senior Superintendent of Post
Offices, Mehsana retired from service on 20-9-J968 (A/N).

No. 243/4/6E..STA.U.—Shri A. N. Roy, Assistant Enginaor,
Electrification C-l Division, Bilaspur and a permanent officer
of Telegraph Engineering Service Claas-II retired from service
with effect from the lltli J-Jovcmber, 1968.

K, BHARATHA.N, Asslt. Director-General (SGMP&T)

MINISTRY OF TOURISM AND CIVIL AVIATION

New Delhi, the 5th December 1968

No. 3-Ki'(46)/68.—The President has beon pleased to
approve the proforma promotion of Shri G. A. Shiroor, a
permanent Senior Aerodrome Officer in the Civil Aviation
Department and at present on deputation to the United
Nations Organisation, to the grade of Deputy Director of Air
Routes and Aerodromes/Controller of Aerodromes in the Civil
Aviation Department with effect from 14th September, 1967
and until further orders. Shri G, A. Shiroor is permitted to
remain on deputation with the United Nations Organisations.

No. 5-VIi(l8)/66(A).~The President has been pleased to
appoint Shri S, G. Goswami, Assistant Aircraft Inspector in
the Office of the Controller of Aeronautical Inspection, New
Delhi as Aircraft Inspector in the office of the Controller of
Aeronautical Inspection, Calcutta in an officiating capacity
with effect from the 24th October, 1968 and until further
orders. '•'.'.•/;

JVc. 5-t'£(18)/6G(0).—The President has been pleased to
appoint Shri A. K, Banerji, Assistant Aircraft"Inspector in the
Aeronautical Inspection Office, Lucknow as Aircraft Inspector
in the office of the Director of Aeronautical Inspection, Kan-
pur in an officiating capacity with effect from the 24th Octo-
ber, 1968 and until further orders.

No. 5-F£(18)/66(C),—The President has been pleased to
appoint Shri A. N. Mukherjec, Assistant Aircraft Inspector in
the Aeronautical Inspection Office, Madras as Aircraft Inspec-
tor in the same office in an officiating capacity with effect
from the 9th October. 1968 and until further orders.

The 9th December 1968

No. 3-VV(28)/66-Vol.II.Sh.Ti P. S. Sanghvi, Senior Aero-
drome Officer, Civil Aerodrome, Civil Aviation Department,
Lueknow, relinquished charge of his office with effect from
the 22nd March, 1968, on his retirement from Government
service, under the provisions of the Fundamental Rule 56 (j).

This Ministry's Notification No. 3-VE(28)/66-Pt.II dated
22nd May, 1968, is hereby oancelled,

P. PRASAD, Under Secy.

MINISTRY OF TRANSPORT AND SHIPPING

(Truupott yfiag)
New Delhi, the 21th November 1.968

PORTS

'No. 3-i>£(4)/68.—Shri N. Velayudhan Nair, officiating
Assistant Architect, Tuticorin Harbour Project relinquished
charge of his post on the afternoon of the 30th September,
1968 and reverted to (he non-gazetted post of Architectural
Draftsman.

The 3rd December 1968

JVci. 4-PE(i)/h%.—Consequent on acceptance of his resig-
nation, Shri H. R, Srinjvasan relinquished charge of the post
of Deputy Marine Surveyor in the office of the Senior Marine
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Surveyor, Minor Ports Dredging 4 Survey Organisation (Sur-
vey Wing), Bombay on the afternoon of the 21st November.
1968.

P. L. GUPTA, Under Secy.

MINISTRY OF RAILWAYS
(Railway Board)

New Delhi, the 5i/i December 1968

No. E61R31 /49/-K.fl/.—Shri A- Biswas, Dynamometer Car
Officer, Research Designs & Standards Organisation, Lucknow
WHS appointed to officiate as Deputy Director in that Organisa-
tion from 27-9-68.

No. E&B//68/LJE2/104,—Shri J. N. Ghosh, officiating
Deputy Director, reverted as Assistant Director Railway
Board with effect from 29-10-68 A.N.

No. ERB-I/63-PM2/6.—Shri H. L. Bhasin, an Assistant in
the Railway Board, is promoted to officiate as .Section Officer,
with effect from the forenoon of 24-10-68.

No. E(RB)I-6$/PM2-6.-Shri H. R. Bhagat, officiating
Section Officer, Railway Board, reverted as Assistant with
effect from the afternoon of 31-10-68.

No. E(RB)I-6S/PM2-U.—Shri A. Faria, Officiating Sec-
tion Officer, Railway Board, reverted as Assistant with effect
from the afternoon of 14-10-68.

No. EKB-1/6S-PM2/16.—Shri T. R. Gujral, an Assistant in
the Railway Board is promoted to officiate as Section Officer,
with effect from the forenoon of 6-11-68.

No. BRBl-M/APb.—Shri J. B. Lai, officiating Assistant
Director Railway Board, reverted as Section Officer, Railway
Board, with effect from 2-11-68 A.N.

No. ERBm/AP6.—Shn H. K. Passi, Section Officer, Rail-
way Board, is appointed to officiate us Assistant Director,
Railway Board, with effect from 4-11-1.968 F.N.

No. E(RB)I-6?>/PM-2/10.—Shri P. P. Aggarwal, Officiating
Section Officer, Railway Board, reverted as Assistant with
effect from the afternoon of 19-10-1968.

The 6th December 1968
No. £RB/-68R2M/11.—On return from deputation with

Bureau of the Public Enterprises (Committee on Stores). Min-
istry of Finance (Expenditure), Shri Ragbunath, Senior
Analyst., reverted as Section Officer, Railway Board with effect
from 25-9-1968 (A.N.).

No. ERB-l/6%-PM2/n—ShT\ N. Seshadrj Iyenger, Grade
[ Stenographer in the Railway Board, is promoted to officiate
as Section Officer (Stenographer) with effect from the fore-
noon of 7-11-1968.

No, E.6iPM6/RB2.~Shri R. N. Sarna, a Orade II steno-
grapher of the Railway Board Sectt. Stenographers' Service is
promoted lo officiate in Orade I of the Service with effect
from 4-11-65 (FN).

Shri Har Hhagwan, a Grade II Stenographer of the Railway
Board Sectt. Stenographers' Service is promoted to officiate
in Grade 1 of the Service with effect from 4-11-68 (FN).

Shri Thakur Singh officiating Grade I Stenographer of the
Railway Board Sectt. Stenographers' Service is reverled to
Grade IT of the. service w.e.f. 4-11-68 (FN).

The 1th December 1968
No. EJW/68-PM2/3.—Shri P. L. Bhatia, an Assistant in

the Railway Board is promoted to officiate as Section Officer
with effect from the forenoon of 3-10-68.

No. ERB-I/6K-PM2/4.—Shri P. L, Bansal, an Assistant in
the Railway Board, is promoted to officiate as Section Officer
with effect from the forenoon of 16-10-1968.

The Uth December 1968
<Vo. 7t(O)///-68PM6-134.—Shri V. S. Gupta, an officer of

the Indian Railway Service of Electrical Engineers is con-
firmed finally as Chief Electrical Engineer, Indian Railways,
with effect from the 4th April, 1968.

C. S. PARAMESWARAN, Secy., Rly. Board

MINISTRY OF IRRIGATION AND POWER

New Delhi, the 2nd December 1968

No. 191/68-K 2j20j6J'Adm. /.—The President is pleased to
appoint the undermentioned officers as Assistant Directors of
the Central Power Engi eering (Class 1) Service in-absentla in
the Power Wing of the Central Water and Power Commission,
in an officiating capacity, from the dates shown against each,
while on deputation/foreign service with the organisations men-
tioned below, until further orders:—

Name of officer

1. SbriPritpal
2. ShriK. K. Ancja
3. Shri V. Jayachan-

dran

4, Shri V. H. Jailuri
5, Shri P. D. Purwar

6. Shri K. Harilal
7, ShriB. Sitara-

maiah

Date of in-
absentla de-
putation

26-7-1968
26-7-1968

26-7-19fiS

26-7-J963

26-7-1968

4-9-1 %K

4-9-1968

Name of the organisation
in which serving on
doputation/forcign service

N.D.M.C.
Goa Government

Manipur Administration
Tripura Administration

U.P. Elecy. Board
Do,

Goa Government

The 1th December 1.968
No. 192/68-F. l/3/66-Adin.I.—The President ia pleased to

appo:nt Shri K. S. Rajagopalan as Research Officer (Eng.)
in the Central Water and Power Research Station, Ppona, in
i\n officiating capacity with effect from the forenoon of the
7th November, 1968, until further orders.

P. L. GUPTA, Under Secy,

New Delhi, the 6th December 1968

No. 62/68-F. 9/2\/6i-Adm.II.—The President is pleased to
appoint Shri M. S. Pathak, a permanent officer of the Section
Officers' Grade of the Central Secretariat Service Cadre of the
Ministry of Irrigation and Power, to officiate in the ex-cadre
post of Budget Officer in this Ministry, on ad hoc basis, for
the period from the 29th November, 1968 to the 31st Decem-
ber, 1968, or till the post is filled on a regular basis, which-
ever is earlier.

The 9th December 1968

No. 59/68-F, 9(l)/di-Adm.U.—The President regrets to
announce the death on the 31st October, 1968 of Shri D. R.
Bhatia, a permanent officer of the Section Officers' Grade of
the Central Secretariat Service Cadre of the Ministry of
Irrigation and Power, who was working as Section Officer
in the Central Water and Power Commission (Water Wing).

G. S. BAKSHt, Under Secy.

New Delhi, the 9lh December 1968

No. 21/68-.F. 4/2/68-FBP.—Shri U. S. Mukherjee, Assis-
tant Accountant General in the Office of Accountant General,
West Bengal, who wus on deputation to the Farakka Barrage
Project relinquished charge of the office of Senior Accounts
Officer in the Office of Financial Adviser and Chief Accounts
Officer, Farakka Barrage Project on the afternoon of 18th
September, 1968. His services were replaced at the disposal
of the Accountant General, West Bengal, with effect from the
same date and time.

No. 22/G8-F. 4/7./6S-FBF.—The President is pleased to
Lippo.'m Kuiniiri Usba Sen, an officer of the Indian Defence
Accounts Service in the Office of the Controller General of
Defence Account:; as Senior Accounts Officer in the Office of
Financial Adviser and Chief Accounts Officer, Farakka Bar-
rage Project, with effect from the afternoon of 18Sth Septem-
ber, 1968, in a temporary capacity, UDtil further orders.

AMRIT RAI, Under Secy.
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MINISTRY OF INFORMATION AND
BROADCASTING

New Delhi-l, the dlh December 1968

No, 5/2/68-fl(.4).—In this Ministry's Notification No.
5/2/63 B(A"), diLted the 14th October, 1968 the date of con-
firmation shown against the name of Shri A, L. Maini may
be corrected to read as 15-6-67 {instead of 12-6L67).

The 10th December 1968

No. 13/10/6S-SU).—The President has been pleased to
appoint Shri D. D. Kali a, Programme Executive, Radio
Kashmir, Srinagar to the cadre of Assistant Station Director
and to post him as Assistant Station Director, AH India Radio,
Dibrugarh, on thjj forenoon of the 26th October, 1968, until
further orders.

K. A. IYER, Under Secy.

New Delhi, the 7th December 1968

No. [3/60/6B-S&D/DS(I).—The President hereby appoints
Shri N. P. Seshadri to officiate as Deputy Director in the Song
and Drama Division at Delhi with effect from 15th Novem-
ber, 1968 till further orders.

D. R, KIIANNA, Dy. Secy.

MINISTRY OF WORKS, HOUSING AND SUPPLY

(Department of Works & Housing)

New Delhi, the Oth December 1968

No. 4/3/68-Adm.I,—The President is pleased to appoint
Shri S. M. Ghosh, a permanent Assistant of the C.S.S. work-
ing in the Directorate General of Supplies and Disposals in
the Section Officers' Grade of that Service with effect from
the forenoon of the 1.9th November, 1968, until further
orders. On promotion, Shri S. M, Ghosh was posted to the
Directorate General of Supplies and DbpOsals as Section
Officer.

S. h. VASUDEVA, Under Secy.

MINISTRY OF LABOUR. EMPLOYMENT AND
REHABILITATION

(Department of Labour Si Employment)

New Delhi, the 3rd December 1.968

No. 8/104/67-M/,,—The President is pleased to appoint
Shri I. J. Khosla and Shri P. K. Dutta as Deputy Directors

of Mine:; Safety in the Directorate General of Mines Safety,
Dhanbad, on probation for a period of two years with effect
from the forenoon of the 18th September, 1968 and 12th
September, 1968, respectively,

J. D. TEWARI, Under Secy.

Directorate General of Factory Advice Service and
Labour Institute

Bombay-22(DD), the 9th December 1968

No, 37 / 57 / 68-Adm.—Shri Murashetty, Assistant Regional
Director, Calcutta relinquished charge of his office at Regional
Labour Institute, Calcutta on 23-11-68 (AN) and assumed
charge of the office of the Assistant Regional Director at
Regional Labour Institute, Madras with effect from 25-11-1968
(FN).

B. J. RAMRAKHIANI, Dy. Director-General

(Department of Rehabilitation)

(Office of the Chief Settlement Commissioner)

New Delhi, the 1th December 1968

No. 5(13)/61-ARG.—On his appointment as Under Secre-
tary in the Department of Rshabifitation, Ministry of Labour,
Employment and Rehabilitation, Shri Shiv Kumar Verma re-
linquished charge of fhe office of Assistant Settlement Com-
missioner in the office of the Chief Settlement Commissioner,
New Delhi, on the forenoon of 25th October, 1968.

A. G, VASWANI, Settlement Commissioner (A)
& Ex-Officw Under Secy.

New Delhi, the 10th December 1968

No. S(240)ARG/62.~Shri Gobind Ram, Assistant Settle-
ment Officer in the office of the Chief Settlement Commis-
sioner has been granted earned leave for 120 days with effect
from 23rd October. 1968. He relinquished charge of his office
on the forenoon of 23rd October, 1968.

On expiry of the leave, his, services are replaced at the dis-
posal of the Department of Rehabilitation, New Delhi.

A. G, VASWANI, Settlement Commissioner (A),
& Ex-Officio Under Secy., for Secy.
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